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Ref:- Hon’ble NGT order dated 28.01.2026

Sir,

In continuation to Hon’ble NGT order dated 28.01.2026, please find enclosed herewith report of
the joint committee formed by Hon’ble NGT vide order under reference and same is hereby placed
on record on behalf of the committee for the matter scheduled on 16.04.2026.
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A
JOINT REPORT OF THE COMMITTEE
SUBMITTED IN REFERENCE TO
HON’BLE NATIONAL GREEN TRIBUNAL,

ORDER DATED 28.01.2026, IN MATTER OF

0.A. No 15/2026(CZ)

PUBLIC POWER AND AWARENESS SOCIETY, BHILWARA
VS

STATE OF RAJASTHAN & ORS

NOMINATED OFFICIALS

1. One representative from Member Secretary, Rajasthan State Pollution Control Board,
Rajasthan
2. One representative from District Collector, Bhilwara

3. One Representative from Water Resources Department, Bhilwara
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Report of the Joint Committee in compliance of Hon’ble National Green Tribunal in the matter

of O.A. No 15/2026(CZ), Bhopal Bench vide order dated 28,01.2026, Public Power and

Awareness Sociely, Bhilwara Vs State of Rajasthan & Ors.

1.

)

pl

6.

In continuation to petition filed by Public Power and Awareness Society, Bhilwara through
its Chairperson, Sh. Gotu Singh Rajput, related to protection of Mansarovar Jheel located at
revenue village of Kishnawato ki Khedi at Bhilwara (Rajasthan). Hon’ble NGT has registered
the writ petition. Further, counsel appeared on behalf of applicant, has alleged that, there are
illegal encroachments, construction in violation of environmental rules and discharge of
untreated water into the said water body resulting in enormous growth of water hyacinth
damaging the aquatic life. It has been also alleged that entire lake has become a garbage dump

and polluting the surrounding air.

Earlier these water bodies have been a major source of water for the local residents for the
purpose of drinking and agriculture. However, due to failure of authorities to protect these
Water bodies from pollution and illegal encroachment on their banks and catchment area, the
arca of Water bodies have significantly reduced. These Water bodies are recharged through
various drains in the village, these drains passes through various residential areas, where they
have been encroached over by the local residents, as a result of which theses drains carry
industrial waste, municipal solid waste and sewage waste alongwith water ultimately
reaching the water bodies. The nearby residents and commercial establishment are directly/

indirectly dumping their waste into these water bodies.

Hon’ble NGT considered it as a substantial issue of the environment and issue notices to the

respondents in this matter.

Hon’ble NGT further directed the applicant to take necessary steps for service to the

respondents by both the ways and also on available email.

Hon’ble NGT in this matter vide its order dated 28.01.2026, has also constituted a joint

committee consisting of: -

a. One Representative from the District Collector, Bhilwara (Rajasthan).
b. One Representative from Water Resources Department, Bhilwara, (Rajasthan) and
c. One Representative from Member Secretary, Rajasthan State Pollution Control
Board, Jaipur
Hon’ble NGT directed the committee to visit the site and submit the factual status and action
taken report in this matter within four weeks. Rajasthan State Pollution Control Board has

been made Nodal Agency for coordination and logistics support in this case.

As per directions of Hon'ble NGT, Member Secretary of State Board, vide letter dated
09.02.2026 (enclosed as Annexure- R-1) has appointed Regional Otficer, Rajasthan State
Pollution Control Board, Bhilwara as member of the committee along with Nodal Otficer on
behalf of RSPCB in this matter,

District Collector, Bhilwara vide its letter dated 13,02,2026 has nominated Secretary, Urban
Improvement Trust (UIT), Bhilwara, as his representative for the committee and officer in

Charge in this matter on his behalf. (Copy Enclosed as Annexure- R-2).

v
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9. On behall of Water Resources Department Supetintending Engineer, Bhilwara joined the

commilttee

10, After Due Deliberations with among, the committee, ithas been decided to carry outjoint visit

of the site in question on dated 10.03.2026

11. This report is being filed by the aforementioned Joint Committee after conducting the field

visils of the site as mentioned in the writ petition on the basis/looking in to the issues raised

by the petitioner.

BACKGROUND AND SPECIFIC ISSUES IN THIS MATTER

12. As per the petition filed by the petitioner, following allegations have been made:

DETAILS OF PETITION

ISSUES RAISED

1. Related to Encroachment and

pollution into the Mansarovar Lake

That the pond in question i.e. Mansarovar
lake was originally spreaded over 27
Hecatres i.e 116 Bighas. Further Urban

Improvement Trust(UIT), Bhilwara

created an artificial lake on 52 Bighas of land |

and around 64 Bighas of land was allotted by

UIT for residential and other uses, thereby, |

destroying the original form of Kishnawato ‘

Ki Khedi by carrying out various activities in
the catchment area of 3.24 KM.

It has also been alleged that water hyacinth

has |

has been spread all over the lake and lake is |

also covered filled with plastic bags/seage |

water etc., thereby water in it becomes

polluted. Further, it has also alleged by the |

petitioner that the agency responsible for the

maintenance of the said lake te. UIT

Bhilwara has not taken any concrete action |

or efforts for cleaning the said lake.

Petitioner also has  contention

sanction of an amount of Rs 20 c¢rore has

been issued by District Mineral Foundation

Trust(DMFT, in favor of ULT Bhilwara tor

construction of theatres/hotels/malls ete on

that, a |

the lake side, which are not allowed under |

the ambit of various orders passed by |

Hon'ble SC/HC/and NG L

Due to heavy  pollution i the lake,

thousands of aquatic creatures have lost

—

|
|
|
|

i
i
|
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their lives and this polluted water may also :
contaminate the ground water,
5. Petitioner also alleged that, a significant land |
parcel has been encroached by the land
mafias and concerned authorities have not |
taken any action against such

encroachments.

SITE OBSERVATIONS OF COMMITTEE

Joint Committee has made their first visit at the site on dated 10.03.2026. Committee made

following observations, on the basis of points raised by the petitioner, during the visit: -

EXCESSIVE GROWTH OF AQUATIC WEEDS - It was observed that the lake surface

was covered with heavy aquatic weeds locally known as Jal Gobhi (Pistia Stratiotes).
Regarding this issue raised by the petitioner holds good. However, as alleged by the
petitioner, that no steps have been taken by the concerned authorities in removal of the
same, does not seem to be true to the facts that, UIT has made attempts to make the; lake
Pistia Stratiotes free and is in process to completely make the lake, aquatic weeds free in

following ways:-

i. As per the records of the UIT, aquatic weeds, herein termed as Pistia Stratiotes(Jal
Gobhi) was first appeared in the Mansarovar lake, during the period of September 2024
and due to its property of spreading with exponential growth, it has been acquired the

complete upper surface of the lake within a very short span of time.

ii. In order to clean the same, through manual process, UIT has floated open tenders vide
NIT no 20/2024-25 dated 21.10.2024 and work order was issued on 30.10.2024. Manual
removal operations of these weeds were commenced on dated 0211.2024 and
continued for approximately two month. However, due to the aggressive regenerative
nature of the species, the infestation persisted. Copy of Tenders issued by UIT and

Work Orders issued in this matter are annexed herein as (Annexure- R-3) .

iii. Looking to the gravity of the situation, UIT has started expert consultation from ICAR
- Directorate of Weed Research, Jabalpur. Evaluation of the species contirmed that no
proven biological control agents were currently available in India for eftective
suppression of Pistia under open lake condition. Chemical control was considered
unsuitable due to the potential risk of secondary pollution and ecological imbalance.
A site inspection was conducted on 19.02.2025 by Dr. Sushil Kumar, Ex-Principal
Scientist and expert in aquatic weed management. As per his recommendation, it has
been finalized that mechanical removal of aquatic weeds along with periodie
maintenance is the ultimate solution to make the lake Pistia free. Details of such

consultations made by the UI'T are annexed herewith as Annexure R4,
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iv. Accordingly, mechanized cleaning of the fake along with maintenance was plarined
Expressions of Interest EOT- 8/2025-26 dated 07.10.2025 waz jqaued for cleaning and
maintenance of the lake for five vears. As, the financial bide received were
comparatively high, it has been decided to restendered the work vide EOF12/2025-26

dated 14.01.2026. (Annexed herein as Annexure- R-5 & R-6)

v. Purther, the work order has been issued and mechanized cleaning operations of [al
Gobhi have commenced at the site. The removal work was found in progress and i=s

expected to be completed within approximately three months, after which periadic

monitoring and maintenance and treatment for 03 years will be undertaken by the

same agency to prevent recurrence of this aquatic weed.

vi. In order to asses the impact of the work going on in the water of the lake , it has been
decided to carry out the sampling of the water. Accordingly, sample of water in the
lake was collected during joint visit and analysis of the same was carried out. Analysis
report of the same is annexed herewith this report As Annexure R-7. As per the

Analysis report, following findings were observed: -



59

page 7 of 16

FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Report No. : 1321

Report On : 24/03/2026

| hereby certify that | Mahesh Kumar Singh, State Board Analyst duly appointed under sub
Section(3) of Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 12/03/2026 from Kritika Somawat, JSO, Bhilwara ,RSPCB Bhilwara a sample of Water
of Mansarovar Lake , Patel Nagar , Tehsil and District-Bhilwara Collected from Water Sample
Collected from Mansarover lake (Lat-25.32373,Long-74.606099) Collected on 10/03/2026. The

Sample was in a condition fit for analysis as reported below :-
| further certify that | have analyzed the aforementioned sample on 24/03/2026 and declare the

result of the analysis to be as below :-

S. No. Parameters Result
1 pH 7.31
2 Total Suspended Solids mg/l 22
3 Chemical Oxygen Demand &0

(COD) mg/l
4 Chloride as Cl mg/I 134
5 Sulphate as SO mg/l 41
6 :Z;Tness (Total) as CaCO7 263
7 :z;:jness (Calcium) as CaCO7 213
8 réA:(g:rc\)e;irl:]:/IHardness as 50
9 Calcium (Titrimetric) as Ca mg/l |85
10 Total Dissolved Solids mg/| 626
1 Conductivity at 25° C umho/cm [970
12 Total Alkalinity as CaCO7 mg/I |80
13 Dissolved Oxygen mg/l 4.1

The condition of the seals, fastening and container on receipt was as follows : Intact

Signature Not Verified
Digitally signéd"gy\M esh Kumar
Singh

Date: 2026.03.2 :10:30 IST

Reason: SelfAttestpd
Location: J




60

Page B of 16
Summaty of the Report dated 1003 2026 is as undey regarding quality of water in the lake
on the basis of report and taking into considerations of CPOB standards

Summary of Tindings:

1. pH (7.31): Within acceptable range (6.5-8.5), indicating neutral nature

rJ

Total Suspended Solids (22 mg/l): Indicates moderate suspended matter

3. Chemical Oxygen Demand (COD) (60 mg/l): Elevated, indicating organic pallution load
However, standard limit for the same has not been mentioned under CPCB Standards

4. Chloride (134 mg/l) & Sulphate (41 mg/l): Within permissible limits.

5. Total Hardness (263 mg/l): Indicates moderately hard water.

6. Total Dissolved Solids (626 mg/l): Slightly elevated.

7. Conductivity (970 pmho/cm): Indicates moderate ionic concentration.

8. Total Alkalinity (80 mg/1): Within acceptable limits.

9. Dissolved Oxygen (DO) (4.1 mg/l): Below desirable level of 5 mg/1 for outdoor bathing

criteria.

ASSESSMENT:

The analysis indicates that although most physico-chemical parameters are within

permissible limits, the high COD and low Dissolved Oxygen (DO) reflect the presence of

organic pollution in the lake.

It is further submitted that the reduced DO levels may be attributed, inter alia, to

proliferation of Water Hyacinth in the lake, which forms dense mats on the water surface,

thereby restricting sunlight penetration and oxygen transfer. Additionally, decomposition

of such aquatic biomass contributes to increased organic load, resulting in higher oxygen
demand and consequent depletion of Dissolved Oxygen.

The DO level being below the prescribed limit signifies that the water quality does not
conform to CPCB Class-B (Outdoor Bathing) standards.

CONCLUSION ON THE ANALYSIS REPORT DATED 10.03.2026:

Based on the report, it is submitted that, during the course of sampling, the water quality of
Mansarovar Lake found moderately polluted and was not meeting CPCB criteria tor class B
category. The condition indicated the presence of organic contamination, likely aggravated
by aquatic weed infestation, which was supported by presence of Pistiz Stratiotes observed
during the course of inspection on dated 10.03.2026, and it was observed that if it was not
contained, it may adversely affect the aquatic ecosystem of Mansarovar Lake.

DETAILED ANALYSIS OF MONTHLY SAMPLING OF MANSAROVAR LAKE

It has been worth mentioning here that, Mansarovar Lake also covered under NWALP Project
and monthly sampling of the Mansarovar Lake is also being carried out by Rajasthan
Pollution Control Board . (Copy of Analysis Report, for the month of November-February
carried out under NWMP s annesed as Annexure R- 8-11) Comparative Analvsis of

sampling carried out in the past four month along with summary is as under:-
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|
Inference on |

| Purpose | Colour/ DO con | the basisof |
}‘ of [l Weeds | (mg/) (mg/1) | (mnﬂ)i (mg/) Repart [
| Sampling| I \‘ | ‘ ‘
I | f ‘
Nov 2025 (]vrv'm; I g ! —
: (light - | : ¢ |Low . high|
‘(.\'\'\’.\’II‘ weeds “ 38 34 <057 26 ?pullmiun load I
‘i'l‘ru‘\;r.mmw) present ! ; * v
| L L R _ _
Dec 2025 Green ! :
(lighty — - N N mprovemen
(NWMP weeds 43 50 e o 'due to dilution ||
Programme) present ‘
' ‘ ‘ s
e ‘ | o I 1
Jan 2026 Clear — no g iBC<t watert
(NWMP major 7.7 27 23.7 1 492 quality |
Programme) weeds | l
E———— - L —
——————— |
Feb 2026 Green !D & .
. (lighty — - = , decreasing
(NWMP weeds >3 & 17:4 490 ‘again (l
Programme) reappearing ‘f
|
Mar 2026 e "
Weeds arp i
: 2w — 2 I
(Joint Visit of present il 60 626 deterioration I
Committee) ’ ‘

CORRELATION: AQUATIC WEEDS VS WATER QUALITY

When weeds are present (Green water):

« DO decreases (3.8 - 5.5 mg/1)
+ Nutrients (phosphate, nitrate) relatively higher
« COD/BOD comparatively higher

 Indicates eutrophication
When weeds absent (Clear water - Jan):

« DO increases (~7.7 mg/1)

e Lower pollution load

¢ Better ecological balance

INFERENCE :- Low DO is likely due to decomposition of aquatic weeds (such as

water hyacinth) along with organic pollution load. However, based on the analysis

of reports of monthly sampling, it has been inferred that COD, a primary indicator

of increase in load of Organic Pollutants comes on higher side in the Month of March

only. However, in all the past reports it remained around 25-30 Range.
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GRAPHICAL REPRESENTATION OF ANALYSIS REPORTS ON THE BASIS

OF NWMP RESULTS
Reason of
Month DO oD TDS | Sampling
: N : 1

Nov-2025 38 289 926|NWMP —— R TGy e A
w2025 75| 199 636|NWMP N R
Jan-2026 7.7) 237 192[NWMP
Feb 2026 55 174 J90|NWMP T
Mar 2026 11 60 626|NGI Case I o

CPCB WATER QUALITY CLASSIFICATION
. ]
1 Colif
Class Best Use DO BOD Total Coliform
(mg/1) (mg/1) (MPN/100 ml)
A Drinkiflg (WItbout treatment, S5 2 <50
after disinfection)
| B | Outdoor bathing E HEEE LD ]
L C —" Drinking (with treatment) ” > H < ” <5000 J
D Propagation of wildlife & >4
fisheries B B -
E l Irrigation, industrial cooling “ — “ — | —

MONTH-WISE CLASSIFICATION OF MANSAROVAR LAKE AS COMPARED

TO CPCB CLASSIFICATION
Month DO (mgy/1) ?n?gl/)l) Observed Condition CPCB Class
Nov Low DO, high
2005 3.8 3.4 arpaniiclsd Below Class C
r Dec 2025 ” ~7.5 ” ~2.3 Ir Improved quality “ ClassA /B ,
[ Jan 2026 “ 7.7 H 2.7 ” Best condition ” Class B (near A) J
| Feb2026| 55 | 24 [ Moderate quality |  Class B }
— (COD Deteriorated
Mar 2026 4.1 high) condition Class C

CONCLUSION REGARDING IMPACT OF ONGOING WORK OF REMOVAL OF
AQUATIC WEED FROM LAKE.

“The water quality of Mansarovar Lake shows seasonal variation ranging from Class A/B

during winter months to Class C and below during periods of aquatic weed proliferation.
The decline in Dissolved Oxygen and deterioration in water quality, particularly in
November and March, is attributable to eutrophication and decomposition of aquatic weeds

(such as water hyacinth).” )
e
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o DOMESTIC SEWAGE INFLOW - During joint inspes tion of the cornmittes, 005
nallahs/rains originating from neatby recidential colonies and joining Mansarovar [ake
were identified. Although currently the drains were partially blocked due to deposition
of solid waste/ garbage, the potential for discharge of sewage into the lake through these
drains cannot be ruled out. Officials of the UIT, has informed the committee that, steps
have alrcady been initiated, in order to restrict the inflow of any domestic waste
water/sewage/solid waste/garbage or any other waste, into the Lake in questions, in

the future, following steps have been taken by the Urban Improvement Trust (UIT):-

i. For this purpose, EOI-1/2025-26 dated 28.05.2025 was invited by UIT, Bhilwara for
preparing detailed project report for the treatment of the incoming wastewater. The
consultancy work order was issued to M/s BMRV Engineering Consultant LLP,

Gurgaon on 07.08.2025.(Copy of project report of the same is annexed as Annexure-R-

12). Preliminary surveys have been completed by the hired agency and same has
submitted a draft report identifying wastewater inflow points and further proposal of
treatment of the same. Necessary observations have been communicated to the

consultant for revision and finalization of the DPR.

ii.Further in order to prevention and tapping of this inflow into the Mansarovar Lake
UIT has decided to construct a nala to intercept and combine all the inlet points
currently discharging into the lake, so that the inflow water can be properly
channelized and regulated taken up as a part of the ongoing 20.00 cr work sanctioned
under state budget announcement 2024-25 . It will be focused on controlling the

discharge entering the lake and facilitate its diversion or treatment through the

proposed treatment system which is expected to be completed in coming 06 months.

c. ENCROACHMENT AROUND LAKE BOUNDARY - UIT, Bhilwara has informed the

d.

joint committee that, Mansarovar Lake presently located at Patel Nagar and Patel Nagar
Extension Scheme, as developed by UIT, Bhilwara. Earlier, the lake was owned by Water
Resources Department and existed before the land has been handed over to UIT on dated
26.05.2022 (Copy of handing of charge from Water Resources Department to UIT,
Bhilwara is annexed herewith this report as Annexure-R-13). The lake boundary has not
been modified in anyways by the UIT, Bhilwara after taken over from Water Resources
Department which is evident from the historical google earth imagery (Annexure-R-14)
and revenue records. At present, no permanent encroachment has been observed
within already existing water spread area of the lake. The surrounding areas are
being developed as per the approved layout plan which comprises of residential
plots, roads and designated park areas, (Copy of approved layout planis herewith

annexed as Annexure-R-15).

TIMELINE AND FACTUAL STATUS OF LAKE AREA - As per the revenue records

(Jamabandi) for Samvat 2033 10 2036 (Year 1979) pertaining to Mansarovar Lake located
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in Revenue Village Kishanavaton Ki Khedi were examined. The point-wise findings are

as follows:

.

-

1.

As per the revenue records (Jamabandi Samvat 2033-2036), the embankment (pal)

of Mansarovar Lake was recorded as:

Arazi No. 93 measuring 3-11 bigha, classified as pal, and
Arazi No. 142 measuring 1-06 bigha, classified as pal.

In the same revenue records, the catchment/filling area (peta) of the lake was

recorded under:

3.

Arazi No. 94 measuring 50 bigha, comprising:
16-10 bigha as peta,

20-05 bigha as banjar,

13-05 bigha as gair mumkin,

Arazi No. 95 measuring 0-09 bigha as peta, and
Arazi No. 96 measuring 0-16 bigha as peta.

As per the post-settlement revenue maps and Jamabandi records, apart from the

above-mentioned parcels, the surrounding lands of Mansarovar Lake are not classified as

peta but are recorded as agricultural land.

4.

bigha),

Accordingly, as per Jamabandi Samvat 2033-2036 (1979):
Total land recorded as lake embankment (pal) was:

Arazi Nos. 93 and 142, total 2 parcels, measuring 4-17 bigha.
Total land recorded as peta (lake spread area) was:

Arazi No. 94 (16-10 bigha), Arazi No. 95 (0-09 bigha), and Arazi No. 96 (0-16

Total 3 parcels measuring 15-17 bigha.

Thus, the lake area was recorded as 4-17 bigha (pal) and 15-17 bigha (peta).

5.

As per the current revenue records:

Arazi No. 93: 0.8973 hectare (classified as gair mumkin abadi),
Arazi No. 94: 12.6450 hectare (gair mumkin abadi),

Arazi No. 95: 0.1138 hectare (gair mumkin abadi),

Arazi No. 96: 0.2023 hectare (gair mumkin abadi),

Arazi No. 142: 0.3288 hectare (gair mumkin abadi),

All are recorded in the name of Urban Improvement Trust (UIT), Bhilwara under Patel

Nagar Residential Scheme. However, at site, the lake and its embankment presently exist,
g )

and no residential allotment has been made on this land by UIT.

6.

In the present case, petitioner has claimed that the catchment area of Mansarovar

Lake is27 Hectare or 116 bigha, whereas as per revenue records, the peta (actual lake

spread area) is only 15-17 bigha.

7.

Further, the area of 28 hectares mentioned in the supurdagi nama (handover

document) does not represent the actual lake area or catchment area, but rather

corresponds to the command area irrigated by the lake.



65

RECOMMENDATIONS / ACTION PLAN:

of the lake:

page 13 of 16

1. Based on the observations made during the joint inspection of Mansarovar Lake Bhilwara, the

Joint Committee proposes the following time-bound action plan for improvement and restoration

|S. No. Issue Identified Proposed Action Regponsible Timeline
I Department |
“ Excessive  growth  of|[Mechanical/manual removal j
| Aquati Weeds|jof aquati ] : - '
| 1 quatic eeds|jof aquatic weeds from. th.e Urban 111.1provement Within 03 Months[
| scientifically known as Jalllake surface and periodic|[Trust Bhilwara |
{ Gobhi (Water Hyacinth) |icleaning to prevent regrowth J |
! Identification of all drains
2 |Inflow of domestic sewage d¥scha‘r ging into the_ Ekegnel e Irpprovement Within 06 Months
diversion/interception of||Trust Bhilwara
| sewage flow J
Connection and d1\"er510n of Within 06
Absence of waste water|lwastewater drain for||[Urban Improvement A
3 s : Months, if
treatment Facility treatment through|Trust Bhilwara :
: required further
appropriate treatment plan
Verification of land records,||District Presentl -
Possible  encroachments{ldemarcation of lake boundary||Administration = & re Y
4 encroachment
around lake boundary and removal of|[Urban Improvement
. . reported
encroachments, if any Trust Bhilwara
Lake is covered
s s MP
Nutrient enrichment and veplodic momto‘rmg of Jake Rajasthan State Hnder W
.. |water quality and . and Monthly
5 |water quality]. EIR . _|[Pollution  Control :
o identification of pollution Sampling of the
deterioration Board . )
sources lake is being
carried out
Preparation and
. |limplementation of a )
6 Lack of lake conservation comprehensive Jake Urban In}prox ement Within 06 Months
measures . Trust Bhilwara
conservation and
management plan

2. Further, it has been also suggested by the committee, that in order to increase the load of

DO, it is necessary to install floating aerators into the lake, once the aquatic weed gets

cleaned out.

Site report carried out by the Joint Committee dated

172
(Sh. Soji SingH Pratihar)

Superintending Engineer
Water Resources Department

Bhilwara

\0.03 26

" isenclosed as h

rrewith

Mﬁ)mneh«ml)

SEE & Regional Officer
Rajasthan Pollution Control

Board , Bhilwara

(Sh. Lalit Ggel, 1AS)
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PHOTOGRAPHS OF JOINT VISIT DATED 10.03.2026
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Page 15 of 16

Figure 3 Joint Committee Visit on dated 10.03.2026
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Figure 4 Joint Committee Visit dated 10.03.2026
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Figure 6 Sampling of Samples on Dated 1 0.03.2026
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RSPCB
WHIF: 9- = T 02:02-2026
T F10(810)RPCBA.(~9::IINGT/2026’)3@, 138% faa og
rasr
fRuz- i arzrarfETArdte €0: ORIGIONAL APPLICATION/APPLICATION/15/2026

ii. Tt ardiyarframdT: PUBLIC POWER AND AWARENESS SOCIETY BHILWARA
iii. werffafRaTsY: STATE OF RAJASTHAN & Ors.
V. SITHTET FT 71 NATIONAL GREEN TRIBUNAL (NGT), Bhopal

St whiay w2, 1908 -GiT sfdfa,
AT TH/NTIAT 5 T 3
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10.

(Kapil Chandrawal)

Member Secretary

RajKaj Ref No.:
20306737

eSign 1.0 '

Reason. Appr
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FE T- F10(810) RPCB/Legal/NGT/2026 }B%l—lz 82

Rwhnﬁm-me
oRRR R W gEant @ sers wad g R -

1. Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Bhilwara, appointed as OIC on behalf of

RSPCB with the direction to prepare the parawise factual report, contact the counsel of the State Board and get the draft reply

so that same may be filed with approval of competent authority before Hon'ble National Green Tribunal, Bhopal. The OlCis
also directed to discharge duties of the Officerincharge of the case as

.

prescribed under rule 233 of the Rajasthan Law and

5501 with the request

CB office order dated
05.03.2020

Member Secretary
Signature yalid
Digitally signed by K Chandrawal
Designation &\lembgf Secretary
RajKaj Ref No.: Date: 2026.0R¢ 102:28 IST
20306737 Reason: App
eSign 1.0




Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, ThalanaDoongri, Jaipur-302004
Phone :0141- 2716804, 2716800 e-mail -member-secretary@rpeb.nic.in

Helpline No.: 0141-2716877

No. F.10 (810) RPCB/LegalNGT/2026/ | 393-/3 85" Date: 0912 / 2094
Regional Officer,

Rajasthan State Pollution Control Board,
Bhilwara

Mobile No.: 9785291723

Email: rorpcb . bhilwara@gmail.com.

Subject:- Nomination of Member as well as Nodal Officer to Joint Committee in compliance with the Order

dated 28.01.2026 passed by the Hon’ble National Green Tribunal, Central Zone Bench, Bhopal in O.A.

& No. 15/2026 (CZ), titled Public Power and Awareness Society, Bhilwara V/s State of Rajasthan & Ors.
ir,

This is with refererice to the subject cited above. The Hon’ble National Green Tribunal, Central Zone

Bench, Bhopal, vide its order dated 28.01.2026 in Original Application No. 15/2026 (CZ), has constituted a
Joint Commit;ec and directed , inter alia as follows:

7. We deem it just and proper to call a report on
from 2 Joint Committee consisting of:-

(i) One Representative from the Collector, Bhilwara, Rajasthan,
(ii) One representative from the Water Resource Department, Bhilwara, Rajasthan,
(iii) One Representative from the Member Secretary, Rajasthan State Pollution Control Board,

the matter in issue in present Original Application,

8. The Committee is directed to visit the place and submit the factual and action taken report within six
weeks. The State PCB will be the nodal agency for coordination and logistic support.

In compliance with the directions of the Hon’ble Tribunal, you are hereby appointed as the Member
as well as Nodal Officer representing the Rajasthan State Pollution Control Boar

d in the aforesaid Joint
Committee. You are directed to coordinate with all concerned authorities and ensure timely submission of the
report in accordance with the directions of the Hon’ble Tribunal.

A copy of the Tribunal’s order date

d 28.01.2026 is enclosed herewith for your ready reference and
necessary action in the matter.

Encls-As above.

(Kapil Chandrawal)
Member Secretary

Copy 1o following for information and necessary action:
1. District Collector, Bhilwara, Rajasthan.

2. Supridenting Engineer, Water Resources Department, Bhilwara, Rajasthan.

Digitally sign Chandrawal

Designationg bof Secretary
RelkafRetNo: 8 Dato: 2026. 9 ;fcmm
oSign 1.0 3 Reason: ApproR§y
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Item No.03
BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)
Original Application No.15/2026(CZ)
Public Power and Awareness Society, Bhilwara, Applicant(s)
Vs.
State of Rajasthan & Ors. Respondent(s)

Date of Hearing: 28.01.2026

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE MR. SUDHIR KUMAR CHATURVEDI, EXPERT MEMBER

For Applicant (s): None

ORDER

1. The issue raised in this application is discharge of untreated water into
the water body known as ‘Mansarovar Jheel’ located in the revenue
village of Kishanawat Ki Khedi in the Bhilwara Tehsil of Bhilwara
District, Rajasthan. The Kishanawat Ki Khedi pond, currently known as
‘Mansarovar Lake’ and there are allegations that there are illegal
encroachments, construction in violation of environmental rules and
discharge of untreated water into the said water body resulting in
enormous growth of water hyacinth damaging the aquatic life. It is
further submitted that the entire Lake has become a garbage dump
polluting the surrounding air.

2. A substantial issue of environmental has been raised.

3. Issue notice to the Respondents, returnable within four weeks.

4. The Applicant is directed to take necessary steps for service to the

Respondents by both ways and also on available email.

0.A. No.15/2026(CZ) Public Power and Awareness Society, Bhilwara, Vs. State of Rajasthan & Ors.
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5. The Respondents arc directed to submit the reply within four weeks
through E-filing portal, preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF.

6. We also deem it just and proper to call a report on the matter in issue,

in present application, from a Joint Committee consisting of:

(i) One Representative from the Collector, Bhilwara, Rajasthan,
(i) One representative from the Water Resource Department,
Bhilwara, Rajasthan, and A
(iii) One Representative from the Member Secretary, Rajasthan State

Pollution Control Board,

7. The Committee is directed to visit the site and submit the factual and
action taken repoﬁ within four weeks. Tﬁe State PCB will be tﬁe Nodal
Agency for coordination and logistic support.

8. Applicant is further directed to supply the required documents and
copy of the appﬁcaﬁon to the Committee and the Respondents within a
week and after compliance of service, the Applicant has to submit an
affidavit that notices and copy of the application have been served upon
the Committee and Respondents.

9. The report in the matter be filed by the Committee by email at
ngtczbbho-mp@gov.in preferat;ly in the form of searchable PDF/QOCR
Support PDF and not in the form of Image PDF.

List it on 16t April, 2026.

Sheo Kumar Singh, JM

Sudhir Kumar Chaturvedi, EM

28t January, 2026,
Original Application No.15/2026(CZ)
AKX

0.A. No.15/2026(C2) Public Power and Awareness Society, Bhilwara, Vs. State of Rajasthan & Ors.
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e OX;THE,\URBAN IMPROVEMENT TRUST, BHILWARA

q o Date .ciihnniennns
LAXMINARAYAN INANI 30\\ 0\21\7
F-294, V.S.P.NAGAR,
»BHILWARA =311001 (RAJ)
WORK - ORDER

T Y ¥ 3 S sy ) Pro e 7 B

W7 20 :
AF Amt. Rs, 15,00 @1 F | (@ffe arqe) (FILE NO. 6923)
iy 1500 Lnes, Secy Sir Dt 21/10/2024 1.5, No. 2216 PAGE No 203

= Your Tender 2024-25120.04 Dated 28/1012024

without Zn(;,ui;iré?gg for the above work has been approved by undersigned/Technical Committee

Lac Nintey Nine Thn at your tendered/ Negotiation Rate on 1199911/~ (H-SCHEDULE) (Eleven

& conditions of o.l‘lsand Nine Hundred Eleven Rupees Only) The Work is issued on the terms

Assistant Engi e pumeq agreement and schedule as appreded with the tender. Please contact the
ngineer for rece1ving the instruction and layout of the work.

S H-Schedule
N;) Description Qty. Units Rate 7,
i

I %‘Tm 4 O g wondt /g | 100 Comp.Job | 1199911.00 |

The. arrangement to start the work be made immediately and then same should be
completed within stipulated period of 12 Month. _The date of commencement/completion shall be

recknowed as below.
Date of Commencement :- 2-1”7/.7"02‘}"

Date of Completion - ./.l.].!.-%.?z?..%:f

It is also requested to please attend this office within 7 days from the date of issue of this
work order for execution the agreement and to signature the contact document. Failure to signature
of the contact document within the aforesaid period may result in forfited of your Earnest Money.
M~ B FTET @ IR WIGE B YR AT B D @ Y R Rk R W eR 9 A ge
ufed 8xft &, oY Hdvw W Swrard gy
Encl ;- H-Schedule

Execufivi €er,
UIT, Bhilwara

Copy to the following for information and N/a. 5

1. Aen Mr. Rohan Kumar Ajmera UIT, Bhilwara for information and n/a a{\d to }zave tlfe work commence
immediately site book should be kept ready at site of the work, so that necessary instructions be issued at the time of

inspection. The date of layout be intimated to undersigned

Jen Shri Rohit Kumar Chobisa, UIT Bhilwara

Accountant, UIT, Bhilwara )
Executive Engineer, Mining Department, Bhilwara

Labour Department, Bhilwara
Guard File, UIT

MY s o e

Fvanutiva Fnaineer.
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Annexure-VII
ICAR- Directorate of Weed Research

® (Indian Council of Agricultural Research) .
Mabharajpur, Adhartal, Jabalpur 482 004 (M.P.), INDIA

Sl
ICAR

Dr Sushilkumar Mob No. 91-9425186747

Ex- Principal Scientist 91-7999810586
Expert: Aquatic and Terrestrial ' Emall : sknrcws@gmail.com
Weed management by Biological and
other Methods
Ex-Secretary & President:
Indian Society of Weed Science

Report of the visit of Mansarovar Iake in Bhilwara for the management of Aquatic weed

The visit of Mansarovar lake was done on 19" February, 2025 along with Shri Rohan Ajmera,
Assistant Engineer, Urban Improvement Trust (UIT), Bhilwara. After visit, discussion was held
with the Collector, Bhilwara Shri JS Sandhu Sahib along with Shri Lalit Goyal ji (Secretary ,
UIT) and Shri Yogesh Mathur ji (SE, UIT). The pond was found severely infested with the alien
exotic weed Pistia stratiotes, vernacularly called Jalghobhi. At some other places little infestation
of alligator weed and Typha weed was also found. Following suggestions for the management of
the aquatic weeds were given:

1. Atpresent, weed is being remaved from the pond with the help of one conveyer belt type
“Jugad’ with two boats and two-three labours. This method is not suitable for the mechanical
removal of such invasive weeds because, the weed has the capability to reproduce fast by
vegetative method. Therefore, this slow method will be ineffective.

2. Only afew label claim herbicides are available for aguatic weed management in the market which
may kill the weeds, but using the herbicides may affect the water quality severely and may affect
aguatic fauna and other beneficial flora and therefore, Is not ecofriendly.

3. The fast mechanical removal through JCB/Poclain machines along with dumpers to dispase the
weeds is the only viable solution. The quickest removal of all the aquatic weeds will be the
assured guarantee to avoid ts regeneration. Therefore, one pocklain machine of 70 feet boom
and one JCB along with two 600 feet dumpers should be installed at two places each located at
east and west side of the Man Sarovar lake. Target should be to remove all the weed within 25 to
3C days.

4. skilled boat driver cum swimmers will be required to push the weeds to the platform side with
the help of chains, booms and ropes.

5. A nearby isolated area should be identified for dumping the removed biomass.

6. Removed biomass may be converted to compost easily if one or two turnings of biomass is done
with the help of JCB/Paclain machines. The converted compost can be used in gardening.

7. Post maintenance of the lake is an essential component without which there will be no benefit of
cleaning the lake. After cleaning the lake, one or two persons on boats should be employed to
remove the newly emerging weeds with the help of nets and poles regularly. In fact, it should be a
continuous activity. Regular and strict post monitoring is one of the economic methods to keep
Jake clean in future,
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8. Induecourse it will be good if STP plant is installed to treat the waste water. To assist STP
cffictency, it will be good to use phytoremediation techniques to clean the water before sending it

to STP. Undersigned can help to develop such facility in low cost.
w V Ureea ™y }
Date: 19 February, 2025 ‘ 19275
(Sushil Kumar)
Ex-Principal Scientist &
Expert Aquatic Weed Management
ICAR-Directorate of Weed Research,
Maharajpur , Jabalpur-(MP)
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Annexure-VII

OFFICE OF THE URBAN IMPROVEMENT TRUST, BHILWARA (RAL)

No.: 6’(43) ‘Datc:H\“Lé
EXPRESSION OF INTEREST (EOQI-12)

Urban Improvement Trust, Bhilwara invites Expression of Interest regarding “Engagement of Firms for
Cleaning of PistiaStratiotes and Other Aquatic Weeds, Biomass Removal with Transportation to Landfill Site, Lake
Cleaning through Bio-remediation / Phyto-remediation or Other Suitable Techniques, and Three-Year Maintenance of
Mansarovar Lake" for Urban Improvement Trust, Bhilwara, Rajasthan,

Interested firms/organizations may submit the expression of intémt to undersigned on or before 26-01-2026. The
firm must include in their EOI proposal as per detailed below:

Interested Firms/Organizations may submit E-Tender Bids as per following scheduled dates :-

1. Date of start of submission of Tech. & Financial Bids through E-Tender - 16-01-2026 at 10:00 AM

2. Last date of submission of Tech. & F inancial Bids through E-Tender - 26-01-2026Upto 06:00 PM

3. Pre bid meeting in UIT conference hall - 2 1-01-2026 at 12.30 PM

4. Last date of Submission of Online Payment (EMD, Tender & Processing Fee) - 26-01-2026Upto 06.00 PM
5. Opening of Technical Bid - 27-01-2026at 11:00 AM

All other details may be seen on website of UIT, Bhilwara: WWW.sppp.rajasthan.gov.inwww.eproc.rajasthan.gov.in

Executive Engineer
Urban Improvement Trust, Bhilwara

Signature yalid

Digitally signed by
... DesignationExe
W Date: 2026.

e Engineer

RajKaj Ref No.: .06:35 IST

19919761
1
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FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Report No. : 1321
Report On : 24/03/2026
| hereby certify that | Mahesh Kumar Singh, State Board Analyst duly appointed under sub
Section(3) of Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 12/03/2026 from Kritika Somawat, JSO, Bhilwara ,RSPCB Bhilwara a sample of Water
of Mansarovar Lake , Patel Nagar , Tehsil and District-Bhilwara Collected from Water Sample
Collected from Mansarover lake (Lat-25.32373,Long-74.606099) Collected on 10/03/2026. The
Sample was in a condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 24/03/2026 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 pH 7.31
2 Total Suspended Solids mg/l 22
3 Chemical Oxygen Demand 60

(COD) mg/l
4 Chloride as Cl mgl/| 134
5 Sulphate as SO mg/l 41
6 :Z;?ness (Total) as CaCO7 263
7 :agr/?ness (Calcium) as CaCO7 213
8 Z:gge:ﬁr;nHardness as 50
9 Calcium (Titrimetric) as Ca mg/l |85
10 Total Dissolved Solids mg/l 626
11 Conductivity at 25° C umho/cm 970
12 Total Alkalinity as CaCO7 mg/l |80
13 Dissolved Oxygen mg/I 41

The condition of the seals, fastening and container on receipt was as follows : Intact

Location:




Signed This On 24/03/2026

84

Mahesh Kumar Singh
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Bhilwara

18, Azad Nagar, Near Pannadhai Circle, Bhilwara
-311001

Phone: 01482-241159
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STATION CODE

DATE AND TIME OF SAMPLE TAKEN (DD/MM/YYYY)

WEATHER

APPROX.DEPTH OF MAIN STREAM
nOrOCﬂ.DZU INTENSITY

ODOUR

VISIBLE EFFLUENT DISCHARGE IN PROXIMITY

MONITORING OF INDIAN NATIONAL AQUATIC RESOURCES

HUMAN ACTIVITIES AROUND STATION

LOCATION DETAIL

5469

10/11/2025 16-50

Clear

50-100 cm

Green ' 1=Light

STATION

TYPE
COMPLETED BY

None VERIFIED By
None AGENCY
Others

U/s of Town or Industrial Area

Mansarovar Lake, Bhilwara

Lake

Regional Laboratory Kota

Chief Scientific Officer,
Reglonal Laboratory Kota

RAJASTHAN STATE POLLUTION

CONTROL BOARD

DETERMINAND WHO CODE AQC VALUE DETERMINAND ARBITRARY AQC VALUE
ang

W-w“_\m...ﬂﬂwﬂna_ a7 Ammonia Nitrogen mg/1 Y 0.4

Total Alkalinity mg/1 Y 330 Beron sl el 5 : . 5 s m —
«B0D. me/l 0 8 0 N 3.4 Fluotide As Fmg/l 1% 0.51

CO-D.me/t 0 & 0 N 2.9 Total Hardniess As CaC03 mg/1l 2 2 1 0 1 N 327

Calcluu as Ca mg/L 2 0 0 N 72.8 Nitrate as N mg/1 Y 24

Chloride mg/1 Y 134 Nitrite As N mg/1 Y 0.04

Conductivity pmhofcm 0 2 4 N 1339 Phosphate As PO4 mg/l Y 1.48

Dissolved Oxygen mg/l 0 8 0 N 3.8 Potasslum As K mg/| Y 7.9

Fecal Colfform 3 6 1 N 240 Total Collform MPN/100ml 3 7 0 0 1 N 150

MPN /1nAml

Magnesium as Mg mg/1 1 2 0 N 354 Total Dissolved Solids mg/1 3 3 3 3 3 N 926

pH 1 0 0 N 7.8 Turbldity JTU/NTU 0 2 1 0 1 N 8.4

Phenolphthaletn Alkalinity Y BDL

Sodium mg/l 1 1 0 N 94.1

Sulphate mg/1 Y 82.8 >

Temperature 0C 0 2 0 N 27 «
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MONITORING OF INDIAN NATIONAL AQUATIC RESOURCES

h ¥ STATION CODE 5469 STATION Mansarovar Lake, Bhilwara

2. DATE AND TIME OF SAMPLE TAKEN (DD/MM/YYYY) 08/12/2025 16-45

3. WEATHER h_m:«

4. APPROX.DEPTH OF MAIN STREAM 50-100 cm TYPE Lake

S. COLOUR AND INTENSITY Green  1=Light COMPLETED BY Regional Laboratory Kota

emeony  Cht et

7.  VISIBLE EFFLUENT DISCHARGE IN PROXIMITY iNone AGENCY RAJASTHAN STATE POLLUTION

CONTROL BOARD

8. HUMAN ACTIVITIES AROUND STATION Others

9. LOCATION DETAIL NIA
DETERMINAND WHO CODE AQC VALUE DETERMINAND >Ew._~.,.~.uux< AQC VALUE
C ame 471 [Ammonta Nitrogen me/! Y 23
Total Alkalinity mg/1 Y 178 Boron Dissolved mg/l 0 5 1 0 5 N 8oL
B.0.D, mg/) 0 8 2 0 1 N 25 Fluoride As F mg/l Y 0.46
0.D.mg/1 0 8 3 0 1 N 19.9 Total Hardness As CaC03 mg/l 2 2 1 0 1 N 158
Calcium as Ga mg/L 2 0 1 0 1 N 43.6 Nitrate as N mg/l Y 20
Chioride mg/l Y 101 Nitrite As N mg/I Y 0.02
Conductivity pmho/cm 0 2 0 4 1 N 958 Phosphate As PO4 mg/I Y 1.71
Dissolved Oxygen mg/! 0 8 1 0 1 N 4.1 Potasslum As K mg/l Y 9.7
,,Qu_\n._u_:c_:._ 3 6 0 1 1 N 240 Total Coliform MPN/100m) 3 7 0 0 1 N 350
“H_n.;.n___“_.“s Mg mg/l 1 2 1 0 3 N 21.7 Total Dissolved Sollds mg/l 3 3 9 it K} N 636
ph 1 0 3 0 2 N 7.5 Turbldity JTU/NTU 0 2 1 0 1 N 8.0
Phenolphthaletn Alkalinlty Y BDL

1 1 | 0 3 N 74.4
Y 714

Temperature 0C 0 2 0 0 1 N 27
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MONITORING OF IND

IAN NATIONAL AQUATIC RESOURCES

1. STATION cobk %maoc J» STATION Mansarovar Lake, Bhilwara
2. DATE AND TIME OF SAMPLE TAKEN (DD/MM/YYYY) 06/01/2026 MA-NOJ
3. WEATHER Clear J
4.  APPROX.DEPTH OF MAIN STREAM 50-1.00 cm ~ TYPE Lake
5. COLOUR AND INTENSITY Clear, 1=Light 1\ COMPLETED BY Regional Laboratory Kota
6. ODOUR None ‘ VERIFIED By Chief Scientific Officer,
‘5 Regional Laboratary Kota
7.  VISIBLE EFFLUENT DISCHARGE IN PROXIMITY None ~ AGENCY RAJASTHAN STATE POLLUTION
, < CONTROL BOARD
8.  HUMAN ACTIVITIES AROUND STATION Others
9. LOCATION DETAIL U/s of Town or Industrial Area
DETERMINAND WHO CODE AQC VALUE DETERMINAND ARBITRARY AQC VALUE
rong
Fecal Streptococes 47 8
MEN /7106 mi Ammonla Nitrogen mg/1 Y h _ % B8DL
Total Alkalinity mg/i Y 194 Baron Dissolved mg/i 0 5 * 1 ‘ 0 5 N BOL
BOD-me/) 0 8 ‘ 2 0 1 N 2.7 Fluorlde As ¥ mgyi Y 0.51
CO.D-mgpt 0 8 & 3 0 1 N 237 Total Hardness As CaC03 mg/1 2 2 1 o s N 202
Calclum as Ca mg/l 2 0 _ 1 0 1 N 46.4 Nitrateas N mp/l Y * — 1.9
Chloride mg/1 Y \ 80 Nitrite As N mg/1 Y ‘ w _ 0.03
Conductivity pmho/cm 0 2 _ 0 4 1 N 709 Phosphate As PO4 mg/) Y 0.54 \
Dissolved Oxygen mg/1 0 8 1 0 1 N 7.7 Potassium As K mgy1 Y 57 ‘
Fecal Collform 3 6 0 1 1 N 240 Total Coltform MPN/100m1 3 7 0 0 1 N 350 \
MDN /1000
Maguesium as Mg mg/1 1 2 1 0 3 N 21.0 Total Dissolved Solids mg/} 3 3 3 3 M 3 N 492 _
pH 1 0 3 0 2 N 7.7 Turbldity Jru/NTu 0 2 1 0 ﬁ 1 N 10.7 ~.
Y BDL
1 i 1 0 3 N 48.6
Y _ _ 34,6 I
perature 0¢ ~ 0 ‘ 2 ‘ 0 _ O 1 N 23
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MONITORING OF INDIAN NATIONAL AQUATIC RESOURCES

STATION CODE 5469 STATION Mansarovar Lave, Bhilvrara

DATE AND TIME OF SAMPLE TAKEN (DD/MM/YYYY) 03/02/2026 16G-45

WEATHER Clear
APPROX.DEPTH OF MAIN STREAM 50-100 cm TYPE Lake
COLOUR AND INTENSITY Green 1=Light COMPLETED BY Regional Laboratory Kota
ODOUR None VERIFIED By Chief Scientific Officer,

! Regional Laboratory Kota
VISIBLE EFFLUENT DISCHARGE IN PROXIMITY None AGENCY RAJASTHAN STATE POLLUTION

CONTROL BOARD

88

8. HUMAN ACTIVITIES AROUND STATION Others
9. LOCATION DETAIL U/s of Town or Industrial Area
DETERMINAND WHO CODE AQC VALUE DETERMINAND ARBITRARY AQC VALUL
rong
Fecal Str: |
!u:n“:nn_._...wqcﬁ 47 Ammonta Nitrogen mg/1 Y 80L
Total Alkalinfty mg/1 Y 186 Eoron Dissolved mg/1 0 5 1 5 N 80L w
B.0.D.mg/1 0 e 2 0 1 N 24 Fluoride As F mg/1 Y 0.42 _,
CO.D. g/ 0 8 3 0 1 N 17.4 Total Hardness As CaCO3 mg/1 2 2 1 1 N 247 |
Calctum as Camg/l 2 ] 1 0 1 N 45.2 tateas N mg/l Y 1 1
ol
Chloride mg/1 Y 82 Nitrite AsN mg/1 Y 0.03 w
ty pmho/cm 0 2 4] 4 1 N 707 Phosphate As PO4 g /) Y 0.67
Dissolved Oxy 0 8 1 0 1 N 5.5 PotassiumAs K mg/i Y 55
Fecal G s e Jo 1 [1 |n 2 A Coliform MEY _
>:”.,::: ) 40 Total Coliform Mt N/100mI 2 7 0 1 N 380
Magnesium as Mg mg/1 1 2 1 0 3 N 254 Total Dissolved Solids mg/t 3 3 3 ) N 490
ot 1 0 3 0 2 N 8.2 Turbldity JTU/NTU 0 2 1 1 N 7.9
Phenolphthalein All Y N BDL -
o/l 1 1 1 0 3 N 51.9
e/l Y 38.4
0 2 0 0 1 N 21,6
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Annexure-X

T

L”B OFFICE OF THE URBAN IMPROVEMENT TRUST, BHILWARA

Ref. No./T'ech/2025-26/ Date ..oovveveennn.

BMRYV ENGINEERING CONSULTANT LLP
UNIT NO. 1201, 12™ FLOOR, TOWER B
JMD MEGAPOLIS, SECTOR 48,
GURGAON 122018 (HARYANA)

WORK - ORDER

Sub :-CONSULTANCY WORK FOR PREPARATION OF DPR DESIGNING SEWERAGE
TREATMENT PLANT INCLUDING SURVEY, PREPARATION OF T.S. AND TENDER
DOCUMENT FOR SEWER WATER COMING FROM NALAS FALLING FROM NEAR BY
AND ADJOINING AREAS INTO MANSAROVAR LAKE PATEL NAGAR EXT. (FILE NO.
8069)

A/F Amt. Rs. 10.00 Lacs, 03I U9 f&id 21/05/2025 T.S.Dt. 14/05/2025

Ref:- E.O.l. NO. 2025-26/01 Dt. 18/07/2025 & Nego. Dt. 24.07.2025
Dear Sir,

Your tender for the above work has been approved by undersigned/Technical Committee
without any condition at your tendered/ Negotiation rate on 721000/-(Seven Lac Twenty One
Thousand Rupees Only) The Work is issued on the terms & conditions of the printed agreement
and schedule as Uploded with the tender. Please contact the Assistant Engineer for receiving the
instruction and layout of the work.

The arrangement to start the work be made immediately and then same should be completed
within stipulated period of 04 Months The date of commencement/completion shall be recknowed as below

Date of Commencement :- 18.08.2025
Date of Completion - 17.12.2025

It is also requested to please attend this office within 7 days from the date of issue of this
work order for execution the agreement and to signature the contact document. Failure to signature
of the contact document within the aforesaid period may result in forfited of your Earnest Money.

Executive Engineer,
UIT, Bhilwara

Copy to the following for information and N/a.
1. Aen/Jen Rohan Kumar Ajmera, UIT, Bhilwara for information and n/a and to have the work commence
immediately site book should be kept ready at site of the work, so that necessary instructions be issued at the time of
inspection. The date of layout be intimated to undersigned
Accountant, UIT, Bhilwara
Executive Engineer, Mining Department, Bhilwara
Labour Department, Bhilwara
Guard File, UIT

hwN

Executive Engincer,
UIT, Bhilwara

Signature Not Verified
Digitallysign: y
. . Designation : Exec
RajKaj Rof No.: BISE Date: 2025.08.07

17051767 :
= Reason: j
eSign 1.0 e n: App rov!edl
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Annexure-X

Ty
L”B OFFICE OF THE URBAN IMPROVEMENT TR UST, BHILWARA
Ref. No./Tech/2025-26/ Date i

BMRYV ENGINEERING CONSULTANT LLP
UNIT NO. 1201, 12" FLOOR, TOWER B
JMD MEGAPOLIS, SECTOR 48,
GURGAON 122018 (HARYANA)

WORK - ORDER

Sub :-CONSULTANCY WORK FOR PREPARATION OF DPR DESIGNING SEWERAGE
TREATMENT PLANT INCLUDING SURVEY, PREPARATION OF T.S. AND TENDER
DOCUMENT FOR SEWER WATER COMING FROM NALAS FALLING FROM NEAR BY
AND ADJOINING AREAS INTO MANSAROVAR LAKE PATEL NAGAR EXT. (FILE NO.
8069)

A/F Amt. Rs. 10.00 Lacs, 956 Y19 f&A1d_ 21/05/2025 T.S.Dt. 14/05/2025

Ref:- E.O.l. NO. 2025-26/01 Dt. 18/07/2025 & Nego. Dt. 24.07.2025
Dear Sir,

Your tender for the above work has been approved by undersigned/Technical Committee
without any condition at your tendered/ Negotiation rate on 721000/-(Seven Lac Twenty One
Thousand Rupees Only) The Work is issued on the terms & conditions of the printed agreement
and schedule as Uploded with the tender. Please contact the Assistant Engineer for receiving the
instruction and layout of the work.

The arrangement to start the work be made immediately and then same should be completed
within stipulated period of 04 Months The date of commencement/completion shall be recknowed as below

Date of Commencement -  18.08.2025
Date of Completion - 17.12.2025

It is also requested to please attend this office within 7 days from the date of issue of this
work order for execution the agreement and to signature the contact document. Failure to signature
of the contact document within the aforesaid period may result in forfited of your Earnest Money.

Executive Engineer,
UIT, Bhilwara

Copy to the following for information and N/a.
1. Aen/Jen Rohan Kumar Ajmera, UIT, Bhilwara for information and n/a and to have the work commence
immediately site book should be kept ready at site of the work, so that necessary instructions be issued at the time of
inspection. The date of layout be intimated to undersigned
Accountant, UIT, Bhilwara
Executive Engineer, Mining Department, Bhilwara
Labour Department, Bhilwara
Guard File, UIT

PSRN

Executive Engincer,
UIT, Bhilwara

Signature Not Verified

Digitally §igned'g Raj Badaria
Designation : Execy#®e En ineer

Date: 2025.08.0 04:451ST
Reason; Approvnid_l

RajKaj Ref No.:
17051767

eSign 1.0
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